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COASTAL SECURITY 
 

985. DR. K. KAMARAJ:  
  

Will the Minister of DEFENCE    j{kk ea=h     
be pleased to state: 

 

(a)  whether any action plan to protect the Indian coastline from unauthorised entry of 
various types of small and big foreign vessels into the Indian Waters with some ulterior 
motive, has been formulated; 
 

(b)  if so, the details thereof; 
 

(c)  whether it is proposed to cover the entire coastline under security radar; and 
 

(d)  if so, the details thereof? 
                  

   A    N    S    W    E    R 
 

MINISTER OF DEFENCE                                            (SHRI MANOHAR PARRIKAR) 

     j{kk ea=h                 ¼Jh euksgj ijhZdj½ 
 

(a) & (b): The coastal security issues are regularly reviewed at 
appropriate levels with National Committee on Strengthening Maritime and 
Coastal Security (NCSMCS), being the apex body for inter-ministerial and 
inter-agency coordination.  Post 26/11, the Government has taken a number 
of measures to boost capacity and capabilities of Indian Navy and Indian 
Coast Guard towards strengthening maritime and coastal security of the 
country.  It includes establishment of a National Command, Control, 
Communication and Intelligence (NC3I) Network for networking the Indian 
Navy and Indian Coast Guard nodes, strengthening of Joint Operations 
Centres, commissioning of 23 Immediate Support Vessels for offshore 
security and approved Induction of 80 Fast Interceptor Crafts for force 
protection and harbour security. 

(c) & (d): Coastal Surveillance Network (CSN) which includes radars has 
been established along the coastline.  Under Phase-I of this project 45 
radars have been made operational. 

******* 


